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12, Shri Ragunath Pandey, K.L.A., 
"Bihar. 

13. Shri Chintamani Upatihyaya, 
llatna. 

14. Shri S. Prakash, Pusal Basthi, -Hyderabad. 

15. Shri Shambhunath .Jha, Rajen-
dra Nagar, Patna. 

16. Shri Ravindra Mani Tripathi, 
Xhukhundu., Deoria, U.P. 

17. Dr. Harbhajan Singh, Feroze-
pur, lPlUljab. 

18. Shri Chandan Bc:)gchi, Patpa 
'Cantt.; Bihar. . 

19. Dr. Adanan Khan, Siwan, Bihar. 

(b) The members have not been 
drawn on the basis of States of Rall-

. Way Zones. 
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Floating of a Public Limited Co. 
.Madras, to run Hospitals, 

*494. SHRI SONTOSH MOHAN 
DEV: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

("a) . whether it is a fact that a Pub-
lic Limited Company has been float-

-ed in Madras to run hospitals with 
the approval of. the Central Govern-
ment; 

. (b) if so, whether any Financial 
Instit.utions have granted or propose 
to grant loans for this venture; and 

( C) if so, the details thereof? 

THE MINISTER OF IHEALTH AND 
F_M4ILY WELFARE (SHRI .B . 
SHANKARANAND) : (a) MIs. 
Apollo Hospitals Enterprise Ltd., 
Madras has been floated at a Public 
Liwjted Co~pany to set up a Hospital 
- cum-I;otel complex in Madras. 
Central Government's approval for .... . 
~etting 'uP of a hospital is not re-
-quired. 

Cb) and (c). The Government b,ave 
agreed~ r in principle, to tlie proposal 
of l'this Cdmpany . for raising ~quity 
~f ( RS. i.5 crores for .the new hospital .. . ~ "" 
-oQp1p~ex in ' rMadras. · i. 




